
 an>

 Title:  Papers  laid  on  the  Table  of  the  House  by  Ministers/Members.

 HON.  SPEAKER:  Now,  Papers  to  be  laid  on  the  Table.

 THE  MINISTER  OF  RURAL  DEVELOPMENT,  MINISTER  OF  PANCHAYATI  RAJ  AND  MINISTER  OF  DRINKING  WATER  AND  SANITATION  (SHRI
 CHAUDHARY  BIRENDER  SINGH):  I  beg  to  lay  on  the  Table  a  copy  of  the  Right  to  Fair  Compensation  and  Transparency  in  Land  Acquisition,
 Rehabilitation  and  Resettlement  (Compensation,  Rehabilitation  and  Resettlement  and  Development  Plan)  Rules,  2015  (Hindi  and  English  versions)

 published  in  Notification  No.  G.S.R.  985(E)  in  Gazette  of  India  dated  18t"  December,  2015  under  Section  110  of  the  Right  to  Fair  Compensation  and

 Transparency  in  Land  Acquisition,  Rehabilitation  and  Resettlement  Act,  2013.

 [Placed  in  Library,  See  No.  LT  4099/16/16]

 THE  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  POWER,  MINISTER  OF  STATE  OF  THE  MINISTRY  OF  COAL  AND  MINISTER  OF  STATE  OF  THE
 MINISTRY  OF  NEW  AND  RENEWABLE  ENERGY  (SHRI  PIYUSH  GOYAL):  I  beg  to  lay  on  the  Table  :-

 (1)  (i)  A  copy  of  the  Annual  Report  (Hindi  and  English  versions)  of  the
 Damodar  Valley  Corporation,  Kolkata,  for  the  year  2014-2015,
 along  with  Audited  Accounts.

 (ii)  A  copy  of  the  Review  (Hindi  and  English  versions)  by  the
 Government  of  the  working  of  the  Damodar  Valley  Corporation,
 Kolkata,  for  the  year  2014-2015.

 (2)  Statement  (Hindi  and  English  versions)  showing  reasons  for  delay  in  laying
 the  papers  mentioned  at  (1)  above.

 [Placed  in  Library,  See  No.  LT  4100/16/16]

 THE  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  ROAD  TRANSPORT  AND  HIGHWAYS  AND  MINISTER  OF  STATE  IN  THE  MINISTRY  OF  SHIPPING
 (SHRI  PON  RADHAKRISHNAN):  I  beg  to  lay  on  the  Table  a  copy  of  the  Notification  No.  G.S.R.  36(E)  (Hindi  and  English  versions)  published  in

 Gazette  of  India  dated  15‘)  January,  2016  approving  the  Chennai  Port  Trust  Employeesਂ  (Recruitment,  Seniority  and  Promotion)(Amendment)
 Regulations,  2016  under  Section  124  of  the  Major  Port  Trusts  Act,  1963.

 [Placed  in  Library,  See  No.  LT  4101/16/16]


